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Project, Aligarh Muslim Uni-sity, 
Aligarh. 

8. Shri Vasudeo Krishna Kothur- 
kar,  Reader     and     Head     of 
Experimental Psychology 
Department,    Poona    University, 
Poona. 

9. Shri Rameshwar Prasad, Dean, 
Faculty of Education,    Patna 
University, Patna. 

10. Shri Laxman Bhimrao Desh-pande, 
Controller of Examinations, ' 
Osmania University, Hyderabad. 

2. Each University was asked to 
recommend a maximum of six persons 
representing different fields of university 
education—one each from Humanities, Social 
Sciences, Natural Sciences, Psychometrics, 
Education and Administration—directly 
connected with the conduct of university 
examinations. A selection committee compris-
ing Secretary and Joint Secretary of Ministry 
of Education; Director, India Wheat Loan 
Educational Exchange Programme; a 
representative of the University Grants 
Commission and Dr. Tara Chand, M.P. was 
constituted to select ten suitable persons from 
the names recommended by the various 
Universities. The members of the team were 
selected on merit, keeping in view the fact that 
at least one person should be taken from each 
of fields of study mentioned above, and that 
the persons so selected should be senior 
enough to have some say in the affairs of the 
University concerned. 

3. The team will be returning to India in 
two batches. The first batch consisting of the 
persons mentioned at Serial Nos. 1—6 in 
paragraph 1 above will leave the U.S.A. on 
21st December 1958. The remaining four will 
leave the U.S.A. on 21st January, 1959.] 

SOVIET COLLABORATION IN OIL DRILLING 

193. SHRI M. VALIULLA: Will the-
Minister of STEEL, MINES AND FUEL be 
pleased to state whether Government are 
thinking of seeking Soviet colla- 

boration in their programme    of    oil 
drilling? 

THE MINISTER OF MINES AND OIL (SHRI 
K. D. MALA VIVA) : The purchase of some oil 
drilling equipment from U.S.S.R. is under 
consideration. 

FOREIGN EXCHANGE EARNED    ON    TRADE 
AND CULTURAL DELEGATIONS VISITING 

INDIA 

194. MOULANA M. FARUQI: Will the 
Minister of FINANCE be pleased to state: 

(a) the amount of foreign exchange 
earned by Government during the years 1956-
57 and 1957-58 on account of the Trade and 
Cultural Delegations visiting India; and 

(b) the amount of exchange estimated to 
be earned during the current financial year? 

THE MINISTER OF FINANCE (SHRI 
MORARJI R. DESAI): (a) and (b). The estimates 
prepared by the Reserve Bank of India give 
overall figures of foreign exchange earned by 
Government on account of tourist travel on 
the basis of broad estimates of the number of 
tourists who visited or are expected to visit 
India and the average amount which each is 
likely to have spent or to spend. They do not 
classify the transactions according to the 
different categories of tourists. The 
information required in the question is,  
therefore,  not available. 

SELECTION OF I. A. S. OFFICERS THROUGH I. 
A. S.  (SPECIAL RECRUITMENT) 

EXAMINATION 

SHRI Z. A. AHMAD: 9t)'-\   SHRI BHUPESH 
GUPTA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the total number of the Indian 
Administrative Service Officers who have 
been selected through the Indian 
Administrative Service (Special Recruitment) 
Examination; 
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(b) the number recruited from out 

side Government service; 

(c) the number recruited from (i) 
the State Service Cadres and (ii) the 
Central Government Services; and 

(d) the number recruited from the 
Central Secretariat Services? 

THE MINISTER OF STATE IN THE 

MINISTRY OP HOME AFFAIRS (SHRI B. N. 
DATAR):   (a)   102. 

(b) Thirty-eight. 
(c) (i)  Thirty. 

(ii)   Thirty-three. 
(d) One. 

 

t [CONSTRUCTION OF AN INTERNATIONAL 
YOUTH HOSTEL IN DELHI 

196. SHRI NAWAB SINGH CHAU-HAN: 
Will the Minister of SCIENTIFIC RESEARCH 
AND CULTURAL AFFAIRS be pleased to state 
whether Government have recently decided to 
construct an International Youth Hostel at the 
site of the Palace of Bholi Bhatiari in Delhi?] 

 
 THE DEPUTY MINISTER OF SCI-

ENTIFIC RESEARCH AND CULTURAL 
AFFAIRS (DR. MONO MOHAN DAS) : No 
decision has yet been taken.] 

t[ ] English translation. 

12 NOON 
REFERENCE TO STARRED    QUESTION 

No. 486 
SHRI BHUPESH GUPTA (West Bengal): 

Sir, I have a submission to make. It is in your 
discretion that you can even extend the 
question hour by a few minutes if you like. 
Sometimes it is done in the other House. 
There is a very important question— No. 486. 

MR. CHAIRMAN:  I am sorry. 

PAPERS LAID ON THE TABLE 

DECLARATIONS    OF    EXEMPTION ISSUES 
UNDER THE REGISTRATION OF FOREIGNERS 

ACT, 1939 

THE DEPUTY MINISTER OF HOME 
AFFAIRS   (SHRIMATI  VIOLET  ALVA): Sir, I 
beg to lay on the Table, under the proviso to 
section 6 of the Registration of Foreigners Act, 
1939, a copy each of the following Declarations 
of 1   Exemption issued under the said sec-
tion:— 

(1) No. 1/,34/58-F.I., dated the 4th 
September, 1958 (1 Declaration). 

(2) No. 1/38/58-F.L, dated the 10th 
September, 1958 (2 Declarations) . 

(3) No. 1/41/58-F.L, dated the 6th 
November, 1958 (1 Declaration). 

(4) No. 1/42/58-F.L, dated the 8th 
November, 1958 (1 Declaration). 

(5) No. 23/26/58-F.I, dated the 15th 
November, 1958 (3 Declarations) . 

(6) No. 23/28/58-F.L, dated the 21st 
November, 1958 (3 Declarations) . 

[Placed in Library. See No. LT-1138J58 {   
for (1)  to  (6).] 

AUDIT REPORT, DEFENCE SERVICES, 1958 
THE DEPUTY MINISTER OF    FINANCE   
(SHRI B. R. BHAGAT):     Sir,    I )   beg to lay on 
the Table, under clause 


